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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1202 of 2024

IN THE MATTER OF:

"ro‘:\\\

News Item titled ""E. Coli traces of bleaching powder found3n
Greater Noida housing society water samples" appearing in

the Indian Express dated 13.09.2024

AFFIDAVIT ON BEHALF OF THE UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE OF
THE ORDER DATED 01.10.2024 PASSED BY THE
HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH., NEW DELHL.

I, D.K. Gupta S/o Shri B.P. Gupta, aged about 57 years,
presently posted as Regional Officer, Uttar Pradesh Pollution
Control Board (hereinafter UPPCB), Greater Noida do hereby

solemnly affirm and state on oath as under:

1) That the deponent is a Regional Officer of the Respondent
of UPPCB, in the present case and as such being
conversant with the facts and circumstances of the present

case and competent to swear this affidavit.

2) That the present affidavit is being filed on behalf of the
Uttar Pradesh Pollution Control Board (UPPCB) pursuant



£

to the order dated 01.10.2024 passed by this Hon’ble

Tribunal.

3) That the aforementioned Original Application was
registered Suo Moto by the Hon’ble Tribunal on the basis
of the news item titled "E.Coli traces of bleaching powder
found in Greater Noida housing society water samples”

appearing in The Indian Express dated 13.09.2024.

4) That the news item relates to the discovery of E.coli
bacteria and bleaching powder in the water supply of M/s
Supertech Ecovillage-2, Plot No. GH-01, Sector 16B,
Greater Noida West, Gautam Budh Nagar which led to
over 300 residents, including 170 children falling ill due to
contaminated water. The affected residents experienced
symptoms such as diarrhoea, vomiting, stomach pain and

fever.

5) This Hon’ble Tribunal vide its order dated 01.10.2024 was
pleased to implead the following Respondents:
(1) Chairman, Greater Noida Authority, Greater Noida
Authority, C-14, Site-C, Industrial Area, Greater Noida,
Uttar Pradesh — 201310

(2) Uttar Pradesh Pollution Control Board, Through its
Member Secretary, Uttar Pradesh Pollution Control
Board, 5th Floor, Sarojini Naidu Marg, Lucknow — 226001
Uttar Pradesh, India
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(3). Central Pollution Control Board (CPCB), Through

its Member Secretary, Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110032, India

(4). District Magistrate (DM), Greater Noida, Office of

the District Magistrate, District Administrative Complex,

Greater Noida — 201310, Uttar Pradesh, India

6) Action taken Report by UPPCB

1.

il

1ii.

That the UPPCB pursuant to orders received from
the District Magistrate, Gautam Budh Nagar carried
out an inspection on 03.09.2024 at the concerned

site.

That during inspection, the UPPCB was informed
that the water supply at the said society is done by
the Greater Noida Industrial Development Authority
(GNIDA).

That a team from the office of The Chief Medical
officer (CMO), Gautam Budh Nagar had taken a
sample of drinking water for testing pursuant to
which a report was prepared by the office of The
Chief Medical officer (CMO), Gautam Budh Nagar,

in which the presence of E-coli bacteria was found.

That further during inspection by the UPPCB, the
following observations amongst others were made-
a. The project did not have Consent to operate

(CTO).
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b. The working of the STP was found faulty.

c. A major part of the sewage was being discharged

without treatment.

In view of above deficiency, the UPPCB vide its
letter dated 24.12.2024 issued a show cause notice
regarding imposition of Additional Environmental
Compensation of Rs. 1,80,84,375/- (One crore
eighty lakhs eighty four thousand three hundred
seventy five) against project proponent for
discharging untreated sewage outside the project
without proper treatment to which no reply was
given by the project proponent. Therefore, vide
letter  dated  24.01.2025  the  Additional
Environmental Compensation was imposed on the
project proponent. A copy of show cause notice
dated 24.12.2024 is being attached herewith as
Annexure -1.

A copy of the letter dated 24.01.2025 is being

attached herewith as Annexure -2.

That the UPPCB had also in the past found
violations by the project proponent for which
Environmental Compensation of Rs. 5,67,22,500/-
(Five crores sixty seven lakhs twénty two thousand

five hundred only) was imposed.

6. That the Annexures annexed to the present Affidavit are

true copies of their respective originals.
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7. That the present Affidavit on behalf of the Uttar Pradesh
Pollution Control Board is submitted before this Hon’ble

Tribunal for kind perusal and consideration.

e

E[ol [z_é*
DEPONENT

VERIFICATION:
Verified at 4.8, Ma@wr on this the 45 day of January, 2025

that the contents of above affidavit are true and correct to my
knowledge based on records and information received and
believed to be true, no part of it is false and nothing material has

been concealed therefrom.
AN
i5ot s
DEPONENT

éoTAQ D

Virendra Kr. Garg

ATTESTED °
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Affidavit of Ecovillage 2 in 0.A. 1202 of 2024 on behalf of UPPCB

T message

Gautam Singh <gautamsinghh.ind@gmail.com> Sat, Jan 25, 2025 at 22:18
To: ceo@gnida.in, msch.cpcb@nic.in, dmgbn@nic.in
Cc: ADITYA SINGH <singh.adi340@gmail.com>, adityavaibhavsingh@protonmail.com

Affidavit of Ecovillage 2 in O.A. 1202 of 2024.pdf
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